FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SUPERDRAWN WIRE INDUSTRIES PRIVATE LIMITED OPERATING IN WIRE INDUSTRY AT

AHMEDABAD

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 [ Name of the corporate debtor along SUPERDRAWN WIRE INDUSTRIES PRIVATE LIMITED
with CIN (Erstwhile name: Realtrack Wire Industries Pvt. Ltd. )
CIN: U28112GI2011PTC066943
2 | Address of the registered office 21, KAMAL CO-OPERATIVE INDUSTRIAL ESTATE, NR.
KAMAL RESTAURANT, AJOD DAIRY ROAD, RAKHIAL,
AHMEDABAD-380023, GUJARAT, INDIA
3 URL of website http://www.superwireex.com
4 | Details of place where majority of fixed | Plant and Machinery at Plot No. 1401/1, Kerala GIDC,
assets are located Near SKF Bearings, At NH No.8, Tal. Bavla, Ahmedabad -
382220 A
5 |Installed capacity of main products/ | Producing Capacity 12000 MT per annum. |
6 | Quantity and value of main products/ | Not available ‘
services sold in last financial year |
Number of employees/ workmen None

oy

Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

The documents can be obtained by sending a request
email at: manishbuchasiacs@gmail.com or

superdrawn.irp@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

The documents can be obtained by sending a request

email at: manishbuchasiacs@gmail.com or
superdrawn.irp@gmail.com

10

Last date for receipt of expression of

17-05-2023

11

Date of issue of provisional list of
prospective resolution applicants

18-05-2023

12

Last date for submission of objections
to provisional list

23-05-2023

13

Process email id to submit EOI

manishbuchasiacs@gmail.com or
superdrawn.irp@gmail.com

Notes:

1) The Resolution Professional (“RP”)/ Committee of Creditors (“CoC”) shall have discretion to change the

criteria for the EOI at any point of time. 3 O
2) The RP/CoC reserves the right to cancel or modify the process, timelines or eligibility criteria without

assigning any reason and without any liability whatsoever.

M e bh

Mr, MANISH SANTOSH BUCHASIA PCS IP RV

Resolution Professional
Reg No.: IBBI/IPA-002/IP-N00487/17-18/1 1449
For, Superdrawn Wire Industries Private Limited (Under CIRP)

AFA No.: AA2/11449/02/271123/202376;

Valid from 28,/11/2022 to 27/11/2023
Date: 30/04/2023; Place: Ahmedabad

Superdrawn Wire industios

¢ / ‘i] ,/’)

Resolution Profe

Scanned with CamScanner
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TIAAN CONSUMER LIMITED
CiIN: LES100G.1992PLCO1 7307
(D) IDBI 5ANK |t POSSESSION NOTICE Rage. Offce: 405, Patel Ashwamegh Compex Jetalpur Rosd,
Forum Buiding, 46 Flaor, F P Na 147 & 148, Between Canopus [Under Rule 8{1) of Security Interest Hear Dairy Den Circle, Sayajigun] Vadodara - 390 005
CIN: LASTSSMHN0AGON RSN | Shopging Mall and Cit Bank, Ghod Dod Read, Sural- Pin :395007 -:Enf-.rrrement,l Rules, 2002] Extract of Audited Financial Results for the Quarter and Year ended on 31/03/2023
I Lakha E
Whers az, The undersrgned being the Authorzed Officer of, IDBI BANK LIMITED under the Securitisafion and T P r;um'p.;:dfq' £l
: ' : ; : i i | . Quarter Ending | Ysar fo Darte F Three Mesths Ended
Assets&ln compllance of Rule 8(1)of Enforcement of Securltylnterest Act 2002 and in exercise of powers conferred under sectlon13(12) read Reconstruction of Financial ASEEE and Enfnn:E.mElnt of Security 1.I'|[|BIE:E.1 Act 2002 (Act No. 54 of 2002) nnd in exercise of il Partionans -:-ura:;rus:?tuznag Hrﬂ?.n:t;uzlfum |n:f1:1=m|n:5 :'lar
with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued dem'an.d notice/s on the date mentioned against each account calling upon the powers conferred under Section 13 (12) read with rule 3 of Security Interest {Enforcement) Rules 2002, issued a Demand | o i . . M.033022
respective borrower{sto repaythe amountas mentioned egarnsteach acoountwnhm 60 days from the date of notrce(s)/dateof recelptoftheeald noticers. notice calling upon the borrowers 10 repay the amount mentioned in the notice within 60 days from the date of receipt of the {  |Totalincome trom operatans {ned)| 0 i 05
The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has taken agid notice .- = em e T - .
possession of the property/ies described herein below in exercise powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the . 1 ; i 1 ; P el Profit for the period (Bedore| _
said Rules on the dates mentioned against each account. The borrower having failed 1o repay the amount, notice is hereby given fo the Borrower's, Guarantor and the Public in General ) Taot, Excaplianal andior A52 67 2309 TS
The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject that the undersigned has taken Physical Possession of the property described herein below in exercise of powers conferred L | r?:ﬂm':'.dmarf ems; |
to the charge of PNB Housing Finance Ltd., for the amount and interest thereon as per loan agreement. The borrowers’ attention is invited to provisions i , P Frodt for the parod betare
ofSub-segtion (8)ofSectiogn13oftheAct,inrespectoftimeavailable, to redeeFrJn thesec%redassets. P *;_”m?lh‘m"her:mdﬂr 5?'31"_3'” ;i':f] DIHHE 23'?:51'9;!1"5““1 Rule EI‘?“T]'ES?J‘:U"W:UELZH rﬁnghméjnm}%ﬁhﬁﬁﬂuft v 3| Tax, fafer Exoeplional andior AB2ET %08 A1TE
arrowerguarantor in particular & e public in general is hereby cautioned no eal with the property and any Extraordinary itams)
: oan Name of the Date o Date Descriptionofthe | Iy
No.| Account | Borrower(Co-Borrower | Demand Outstanding Possession Property Morigaged dealings with the property will be subject to the charge of the IDBI BANK LIMITED, foran amount mentionedhere inbefowand | | et Pt for the peviod afer |
No. /Guarantor Notice Taken payable together with all costs, charges, expenses and incidental expenses thereon within 60 days from the date of receipt of 4 | taafter Exceptonal andior 15257 238,08 TS
T. H%U/bHI/ EﬂrW 17-11-2021 RS.22,16,072:86 (l-Siupees (zso-u&rl;zt:z\; FlarNo. T07 As Per, Plan Flaf No TOT, First thes s@id nolice | | Esracedinary ilems| | |
0119/640617 | Chavhan & Seema Twenty Two Lakhs Sixteen mbolic)| Floor, Aman CO.OP Housing Societ ' ; i ; " | _ | Tebsl Camprahinshe incom - e >
B.0.: Surat | Surendra Chavhan Srh%rsancyro s?\;emy Two & Eigty ! Limied GIDC Notfied Industial Arca, Tr;e I:-urr;wer 5&1tednh3n |; invited to provisions of sub-section (8] of Section (13) of the Act, in respect of the time avadable, to g | u"e“fﬁ; |a$;a:: U sz 2309 75
ix Paisa Only) as on 17-11-2021 Umbergaon, Valsad Vapi, Gujarat-396191 redaam e secuned 3esels. I - : I I 1 =
& Eiquity Shara Capital 1.8 102653 282
2| NHL/SRT/ | Late Mr-Khodabhal 24-08-2022[ RS:15,87,649.61 (RUpees Fifteen | 27-04-2023]P1ot No 16, Shamia Dham Society Vibhag | Sr.| Branch & Demand Notice - Possession 1 | } £ { . ‘ . { .
0418/517431| Khimbhai Jinjala & Late Lakhs Eighty Seven Thousand Six| (Symbolic)| B, Godadara Vilage Road, Godadara, Nol B Fz N Date & Amount{Rs.) Description of the Property Data 7 Cther Equty
B.O.: Surat | Mrs. Gitaben Khodabhai Hundred Fourty Nine & Sixty One Surat, Gujarat - 395012 afrower s Name I [T —— e I E I
-I{Im_IaI'f;I Tl;:,rougl;l Legal Paise Only) as on 24-08-2022 hect s T Dt 07/07/2021 & % | Face Vaue o Equly Share Capia 10 iy -
eir Mr. Pares! F . B [ [ .
Khodabhai Jinjala T Rs.11,39,841.00 | Allthat piece and parcel of property situated at Plat 3 | Eamings P Shere [Basc Divded]| 1,49 23 4 .
—PLACE=SURAT, DATE=29-04-2023 AUTHORIZED OFFICER, PNB-HOUSING FINANCE LTD-} Mr. Jair . (Rupees Eleven Lakh [ no. 10, Survey No. 133/3Block No. 126, 95 04.2023 Mote: The shove is an axtract of Ta detaded format of Cuarkedy and Yeary Financial Resuls fied with e
AN Thirty Nine Ghanshyam Residency -2, Beside Sahiba Mill, : Sauck Exchanges under Reguisbon 33 of v SEBI |LODR) Regulslions, 2075, The ful formal of e Qusnerty snd
1. Ehﬂgﬂutlprﬂiﬂd ThI}UEE.l'IIj JDl".I'E. TEl-F'E.lEEI'Iﬂ Eurat Gl..ljﬁfﬂt 394305 Ph’fﬂlﬂﬂl Yeardy Firancil Fesuls an swaitibie on Fe Siock Eschange websie Lo, wws bsainda com
4 1 . - | | For Thaan C Limited
Mishra and Eight Hundred Forty | Bounded: North: Society Road, South: Plot No. [POSS#s8ionf | gow. 20020 Ryt Gl Mgl Dvsc
o MANAPPURAM HRQHE FINANCE LIMITED T;lfafn";:ihnf: : One Only) | 125Boundary, East: PlotNo, 9, West: PlotNo. 11, P Wit Dok a1
# MANAPPURAM J3[¢]/[= FORMERLY MANAPPURAM HOME FINANCE PVT LTD pson el
d CIN : U65923K12010PIC039179 Bl Branch Dt: 15/07/2021 & | All that piece and parcel of land comprised in
Regd Office : IV/470A (OLD)W/638A(NEW) Manappuram House Valapad Thrissur, Kerala 680567 X5AN3 BIANG Rs. 14,36,385.00 | and forming part of Plot No-72, Shubh Villa,
Cog) O;fizec;hMen:p;)turiﬁm Hsnnjg(i)rg)zr;c?\ﬂurr]nitedh'lt'hirdPEIoor,’;Jnitol;lg.gé)211t1%g(1)5‘,n;;\ \l/)Vintg, ‘Kanakia Wall Stree:;, Andfheri-KurIa Borrowers: (Rupees Fourteen Lakh | yH-8 Nr. Shiva Bhakti Ind. Estate Village: 23.04.2023
oad, Andheri East, Mumbai , Maharashtra. Phone No. - , Website : www.manappuramhomefin.com : : : | X : 3 ! .
2. | shri Tribhuvanprasad T“,}ﬁf;‘gﬁ”;i”“ Sanki, Tal. Palsana, Sural-394315. Bounded: Pphﬁ":f’l
‘ ﬁ"'ﬁh:";‘:& Eighty Five Only) | North: Plot No. 71, South: Plot No. 73, East. sane FORM G
. Usha I A :
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest *[Act],2002 1 as on 10/03/2021 PlotNo. B9, West: Society Road. R e LT 2T
(54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the security interest Dt: 15/07/2021 & All that piece and parcel of land comprised in INVITATION FOR EXPRESSION OF INTEREST FOR
(Enforcement) Rules, 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to repay the Palsana Branch and forming part of Plot No.101, Shivshakti SUPERDRAWN WIRE INDUSTRIES PRIVATE LIMITED
amount mentioned in the notice and Interest thereon within 60 days from the date of receipt of the said notice. Boriowati: Re.10,36,501.00 T hin. Oon. Pacific Sch II "u.l"ill - Garki | 25.04.2023 DPEHA“HE IN WIRE INDUSTRY AT AHMEDABAD '
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general 3 T T (Rupees Ten Lakh | 1OWNSHp, UpPp. Faciic School, Village: Sankl, Phisia (Under Regulation 36A (1) of the Insoivency and Bankruplcy Board of India
that the undersigned has taken Symbolic possession of the property described herein below in exercise of Smt Pinky Singh & Thirty Six Thousand | Tai, Palsana, Surat-384315. Bounded: North: -ﬁm? {Insoivency Resoluion Process for Corporate Persons) Regulations, 2016)
powers conferred on him/her under section 13(4) of the said *[Act] read with rule 9 of the said rules. The borrower Shri Vikas Five Hundred One | Plot No. 102, South: Plot Mo, 100, East: Piot|Possession| RELEVANT PARTICULARS
in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the Kripashakar Singh | Only) as on 10032021 | hy 82 West: Society Road. 1.| Name of the corporate debtor | SUPERDRAWN WIRE INDUSTRIES PRIVATE LIMTED
property will be subject to the charge of the Manappuram Home Finance Ltd as mentioned below for each of the along with PANICIN/LLP No. |{OLD Name Realtrack Wire Industries Pvt. Lid,)
respective properties: Palsana Branch Dt: 2000772021 & | All that piece and parcel of land comprised in CIN : U28112GJ2011PTCO66943
werls: Rs. 11,12,839.00 | and forming part of Plot No. 130 Shiv Shakti 2. |Address of the registered office | 21, Kamal Co-operative Industrial Estate
3 ame of Borrower and | Description of Secured Assetin | Date of Demand Borrowerls: 11E, : | | E
ST, Name of Borrower an escription of Secured Assetin ate of Deman Date of . a: (Rupees Eloven Lakh | Townehi gﬂllml:.‘t o AR b Praciic] 280005 Nr Kamal Restaurant Ajod Dairy Road, Rakhial,
No. Co-borrower and Loan respect of which Interest has been | Notice sent & Out-| possession 4 Shri Narendra Dixit, ke Thoaand awnsnip,  BIo 0. , Mear Facic Physical Ahmedabad-380023. Guiaral India
account number / Branch created standing Amount " | Smt. Anju Narendra Eight Hundred College, Village Sanki, Taluka Palsana, Surat-| Fhysica R (g e htip-waw.su r'.'nree:r:J r:r:;n
7 NISHCHALABEN Municipal_Property No.774765,Clly| — 09-02-2023 | 27-04-2023 Dixit & Shri Rohit Thirty Nine Ory] 384310, Bounded: North: Plot No. 129, South; |Possession| = Detals o lace Whete iy F'Ian-ll and frﬂa-:ﬁne -1 Plot No_ 14017
DHARMENDRABHAI Survey No.241 madhav sheri,nr & Ramkishor Diit 1504021 | PlotNo. 131, East Road, West: Plot No. 138. : P I | 4 Y A helerd
THAKER,DHARMENDRAKUMAR |mandi bazar,sidhpur, Sidhpur, PO|  Rs.292866/- AR of fixed assets are located ﬁ;’ﬁﬁf&@ﬁ %;32'2"%%5 LNH No.,
MHL 00100018 TSIAHMEDABAD NCUsaRAT P agat Palsana Branch %Tﬂ“;ﬂ%? £ | Athatplere and parcel ot band campizad n 5 |Installed capacity of main | Producing Capacsty 12000 NT per anum
: Sd/- Borrowerls: (Rupess Ten Lakh and forming part of Plot Mo, 293, Rahi 95 04,2023 products! services 12000 MT per annun.
Date : 01.05.2023 Authorised Officer | Shri Shivkumar B EOE [ T gy lege Sareh Cob| oeeicar || [ Cusmt ot of ma prckic) ol sl
Place : Gujarat Manappuram Home Finance Ltd Prasad Verma & Thousand Four | C 815808, Surat-334313. Bounded: North: Plot ) senvices sold in last financial year
: lPosse L bt sinlt b
Smt Babita Devi Hundrad Thitty Two | T¥0- 282, South: Plot No. 284, East: Plot No. 7.| Number of employees/ workmen | None
Only) as on 19%3.2@21 266, West: Society Road. . | Further detadls including last | The documents can be obtained by
. - avallable financial statements | sending a request emad at:
Palsana Branch ot 1507/2021 & | AV that piece and parcel of land comprised in (with schedules) of two years, | manishbuchasiacs@gmail. com
C<NTRUM Corporate & Registered Office : Unit No. 801, Centrum House, C5T Road, Vidyanagri Hf! 14.61.205.00 and forming part of Plot No- 6 Rashi Ir:;ﬂs of creditors, re-la-.'an; r;:haetes or superdrawn.irp@gmail com
T MAB AL Marg, Kalina Santacruz (East), Mumbai - 400098, Borrower's: L G Residency, Near Mota Village, Rly Cross, Block| 25.04.2023 Fsudsequent events o7
Ao il spar o CIN No. UGS922MH2016FLC273626 g.| Shr Sagar Natuvhai | CLES O |04 RS, No. 115, Karel, Tal. Palsana,| Physica process ora Bpsae 2 -
‘| Patil and ERAL =R - WA N - S ' Y& : 8. |Eligibility for resolution applicants | The documents can be cotained by sending &
POSSESSION NOTICE Smt. Ujvalaben Thousand Two | Surat-394310. Bounded: North: Plot No. 5,|Possession| under section 25(2)(h) ofthe | requast emal at: manishbuchasiacs@amail.com
(As per Appendix IV read with rule 8{1) of the Security Interest Enforcement Rules, 2002) Natubhai Patil H“"dfﬂjlﬂufgj*jz‘ggllﬂ South: Plot No. 7, East: Society Intemal Road, | |Codeisavallableat o superdrawm irp@gmail com
Wivereas, the undersigned being the Authorized Officer of Centrum Housing Finance Ltd under the Securitisation and s Wesl: Society Boundary. 10| Last date for recaipt of expresson | 17/05/2023
R&fnnﬁmgmnlﬂﬂranréal A;f.;l:si .a:rl'rn rEEanr:emeﬂl af Eea:u{ér,-rlnterent ﬁi'néilﬁtlizggg IEI &k&n:;l!ﬁ nl p?m;'eer;g;ﬂerrﬁd Pal 5 b af interest
under section read with Rule 3 of the Security Interest (Enforcement) Rules . Demand Notica{s) is by the alsana Branc : _ : - T :
Authorised Officer of the company to the Bomower(s) ! Guaranions) mentioned herein below to repay the amount mentoned in Bo oy Dt 20007/2021 & | All that piece and parcel of land comprised in U E:ﬁpigfg?é;ﬂﬁ;fg;ﬂgg;g 18/05/2023
the notica within &0 days from the date of receipt of the said notice. The borrower hawving faded to repay the amount, notice is e 1
hareby given fo the Eii-]':-ri}m[s} / Gl:l-Elmm'raEEa}.' Guarantar(z) and the public in geﬁgarar that the undarsigned has laken Shri Sagar Ravindra R?&Eggj:ﬂm and forming part of Flol No. 185, Aredhana 95 04,2023 12| Last date for submission of 2305/2023
Possasson of (he property described herein balow in exercise of powers confarred an him under Section 13(4) of the said Aot T. | Suryawanshi, EI:E'I.IEEJHW-CH‘.-E Thausandl Dream Vibhag-4. Opp. Shubham Residency, Physical ohyections to provisional st
read with Rule & of the sald rules, The Doreower in paticular and the pebbc in general ane heneby caubionsd nol o deal with th E . u I P ey ey e e
i?rﬂptert?e-':'lﬂeﬂr‘fﬁf deacllrngs_-:l-_:r_n:h& nﬁrl;:v&r‘l:.r will be subject ta the charge of {?.gntrum Housging Finance Lid for an amount as g:::::;h::lﬁn:mdm seven Hundred ;ﬂﬂi‘ ;E:-ll}’[ E?;Si.ﬁ' g;ﬁlﬁgli: ?‘Jﬂg ?E;ng::t Possession| 15| Process email id to submit EO1 ﬂ’:gg&ﬁ:;ﬂggg& ﬂ?:::;]mm d
mention rein under with interest thereon, : : ] ; Twenty Four Only) : : , : : : , _ | Sup wn. Al con
Tha Borr 'z attent ited to of sub ti 8} of tion 13 of the Act. i act of t . Lil n : : ; . Motes: 1) The Resalution Professional ("RP7) Committes of Creditars ("Cel") shal have
av:iiahle?:;?':!:a:m Ph«:;n:a:_:r:g; :“,B:‘E PrEnialong: gt susactinn. (E).0f section &ALt I espoct ok--me gm;i:::;raﬂ dra as on 1000372021 PlotNo. 174, West: Society Internal Road. dis;minn rt;:];narqidm; E_Ir'rleria far I'.!1|1a_ EE:I at any F|Fli.ntlti!:l|.'{ hm’rfe: 2) Tl'urr_:; Ftl:.'-.".',-:l!'_': reserve the
_ right to cancel ar modify the process, fimelinas or aligiblity criteria without s=signing
Sr.| Mame of the Borrowes(g) Description of secured assets Date of Demand Notice | Possession : . : e iahin
Mo.| {Co-Borrowersh Loan (immavable property) & Total Outstanding | Taken Date Palsana Brarich Dt: 15/07/2021 & | All that piece and parcel of land comprised in o ke il Bl “hmm::r-HAHIEH S IF'E:':;
H . i N r EN'!
Account NoBranch : — o —- Duss (Rs.| B caala: Rs. 11,33,223.00 |and f'l}”'F_"mEI part .Df Flﬂt_ No. 185, T'!I"D‘E'E_'- 25.04.2023 Resolution Professional for Superdrawn Wire Indusiries Private Limited (Under CIRP)
i Sumerrama Hukmaiji A0 the pad and parcel of the propery consisting of 31-01-2022 27-04-2023 . {Rupees Elavan Lakh Shubh Villa. Nr. Shiv Bhakti Ind. Estate. Sanki Req No.- [BEIPA02TP-NOMAT A T-18111443
Saragara/Jashodaben | Plot No. 30Ps, Bhavna Residency, Brahmaninagar Rs. 7,03,586/- Shri Ramesh Kumar Thirty Three Thousand o L : ' '| Physical . Bg NO.: i - i
Sumsrrama Saragara) Area, At. Savgadh, Ta. Himatnagar, Dist. Rupees Seven Lac 8. | Mishra and Palzana Sural-304315 Bounded: MNork: Plot ; Daate : 30,04 3023 AFA H?..M 114:19?&2&?1123&023. f;
AMDHMIBOOZOT 1/ Sabarkantha. 383001 East : S N 78 Wast : & Mir | Three Thousand Five : Smt. Saroi R h Two Hundred No. 1 ! Soulh: No. 194 East: . |Possession| | Place: Ahmedabad Valid from 28/11/2022 1o 27/11/2023
Ahmedabad Wida Road Morth : Piotho 30F South: PlotMo,2  |Hundred Eighty Six Oniy el “;l’f" h“"’“ Twenty Three Only) | MNo. 196, South: Piot No. 194, East. Society
2 | Karamshibhal Nagjibhal | Al the part and parcel of the property consisting of -5 31-01-2022 2T-04-202% FRME AN as on 3140372021 Intermal Road, West: Plat No.2186.
Rabari/Niruben Mo. 63, Plot No. 85, Chamundanagar Socialy, R:!E. ?.11'549;"555]'_-
Karmshibhai Rabari! Dhandna Fatak, |dar Road. At Savgadh, Ta. paas seven Lac ; \ - - a
AMDHM 19004075/ Himatnagar. Dist. Sabarkantha 333004 Egnl ‘eMy|  Four Thousand Five Data: 25.04,2023- Place: Surat sdl Authorised Officer, IDEI Bank Lid,
Ahmedabad Wide Road, West © Margin Than Plot No. 35, North : | Hundred Fifty Five Cnly
Plot No.54, Seuth : Plot No 56

Sdi-
Place : Gujrat Authorised Officer
Date ; 29042023 For Centrum Housing Finance Lid

Siressed Assols Maragemant Branch, 2nd Floor, Paramsiddhi Comlex,
o SBI Opp. V. S. Hospitl, Elliseridge, Ahmedabad-360 006 Phone - $79-26544081,
Fa: 07S-26581437, E-mal: teamSsamb.ahmi@sbi,co.in, shE.04199@shi co.in

T ™
H DB Fl NAN CIAL SE RVI CES Ll M I E D Whereas : The undersigned being the Authorized officer of the State Bank of India,
S5AM Branch, Paramsiddhi Comlex, Opp. V. 5. Hospital, Ellisbridge,

1

Registered Dffice:- Radhika, 2nd Floor, Law Garden Road, Navrangpura, Ahmedabad- 350009 : :
Branch Office:- 104, B-wing, Tirupati Plaza, Near Collector Office, B/fs Suda Bhavan, Nanpura-athwagate, Surat, Gujarat- 395001 Ahmedabad under the Securitization and Fi:e:::msrru_mmn of Financial Assets and
Branch Office:- 603, &th Floor, 21st Century Building, Bfs World Trade Centre, Ring Road, Surat, Gujarat- 395007, E“fqu”'E"thlentﬂfﬁmﬁ 2002 a"‘:! M R L of powers conferred under
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES section 13 (12} read with Ruse 3 of the security interest (Enforcement) Rules, 2002
[SEE PROVISO TO RULE &(6)] issued demand nobices dated 31.03.2022 Calling upon the bormower Elegance
LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 26/05/2023 UPTO 04:00 PM Food Processing and Impex Pvi Lid, Mr. Klshan Pravinbhai Vidja (Director &
Sale Ot immovable Property Mortgaged to HDB Financial Services Limited Under Securitization And Reconstruction of Financial Assets and Enforcement of Security Interest [Sarfaesi) Act, 2002 {no.54 Of 2002} Personal Guarantor), Mr. Becharbhal Bhagavanjibhai Patel (Director &
Wr]-r':r{'ﬂs.. Thie Authorized OfFficer of HDB Financial Services Limited Had Taken Physical Possession of The Following Propertyfies Pursuant to The Motlee Issued Under See 13(2] of The Securitization and Recenstruction of Financial Asgets and Personal Guarantor), Mr. Jitendra Becharbhai Patel (Director & Personal
L{flrrlil:'rr:;;-l:.::rlfl E-::I*:.i;lulmql_r::l;rﬁ;iir:ﬂ:[:}:;;r EE?ILIL,J[I'TEIIE: Pﬂ Lr{lg:: ILT;J;::IREI;F:;IT?: ;L::l:llﬁllal‘:'ll‘.rll'tcgz F;;:;;L-::::Lﬁlgm to 5ell The Same on “as 15 Where 15 Basis and As is What 15 Basis” For Realization of HDB Financial Services Limited Dues, The Sale ﬁ”’ﬁ"tm&hﬁﬁgiﬁuﬁﬁaﬁmri:ml m:fﬂétﬂrﬁﬁmnﬁl {;uha;arti;uhrali
r. Name Of The Branch & Mortgage Property Description, Demand Notlce Date Autharized Officer’s Details EMID Submission Reserve Price Date Of E- Auctlon 'H": _E:EII il almjibha G atel (Perso I?ﬂr.h mmlnn'_ i & ;
No Account Datails Which Is Under Auction Sale Outstanding Amount For Property Inspection Account Details EMD T}ﬂfﬁiﬁhﬂ;‘;ﬂ:" Imjibhai Raiyani (Personal Guarantor), Mr. Abhimanyu Arjunbhai Nakrani
And Posseasion Status {Secured Dabt) And Other Querias Bid Increase Amount i (Personal Guarantor), Mr. Maganbhal Dayabhal Bavarava (Personal
L. 1{1) 603, 6th Floor, 21st Century Building, B/s | 1. All The Piece and Parcel of The 09/03/2021 Dharmesh Wariya Mcde of Payment.- Only Reservi Price - OOy 2023 Guarantor), Mr l'.:h-etan P@“l"hhﬂ_' Vidja (Personal Guarantor) and Mr.
Warld Trade Centre, Ring Road, Surat, Bunglow Mo.25 Admeasuring 124.11 | As.1,07,35,423.97/- (Rupees One Crore | My, Bhavik Panchal Demand Draft Rs.1,28,00,969/- at. 10:30 Am To I]hammndra_ “!El"!a“]'bh“" Moradiya _{Fnrsnnal Guarantor) o oy the
Gujarat-395007. Sq.mitr. In Tapsil CO.OPHO, Soc. Ltd Seven Lakhs Thirty Five Thousand Four |Mobile No. 9879058285 AT N, (Rupees One Crore 04:00 Pm amount menlioned in the dermand notice issued nder section 13(2) being Rs.
1, Loan Account No.o 1328484 & 2635007 | Situated at Clty Survey Mo 5849 of Hundred Twenty Three and Pagse Minety | |{For Property Inspection and 002103 10002748, T"'LE”‘g E'dgt':. LE“L Nine | emd Submission 13,14,80,047 42 (Rupees Thirteen Crore Fourteen Lacs Eighty Thousand Forty
1. Himmatbhai Ukabhai Ranparia Ward Fulpada, of Moje Village Sawen Only) Other Queries) Aj/c Name- HDBFS General Wil rFDrr :::I"' ne Date :- Seven and Forty Two Paisa Only) as on 30.03.2022 together with further inferest
1. SIZI.!'IE||-!|:I§“I'| H REI '-Ip-ji”'ﬁra rulp""da: 'LITIFI l:'f f"" r'Tr: PE"'C-EI.II'I!I'Ig T': LDEI'I Acfﬂ:unt r'-l':l. 13 13"13": r'|'1r J'E.EEH‘E'Sh H'.rma-' DE"J‘E‘. r'||1|:|. H"I:I- {'IF-:"'-:H . I:I-I-Ilj I'_._.II:E._ H"-I-. EEI."E'-'S-I 2023 thErEUn |||II mdme {:II: pa:’.n‘ﬁnl and Inmﬁnw E:.;penses_lcnslchargeﬁ Elcl “.rlhin E[I
3, Ukabhai K Ranpariya | 2. and Bounded as Follows:- & 2635097 as on 09/03/2021 With  |No, 7043042298 Ifsc Code-HDFCOOOOO021 12,80,097/- (Rupees b [ icen s
T _ : e j 7 rdi g Bank- Hdfc Bank Ltd «OU, KI5 p days from the date of the said nobice.
4. Rahul Himmatkhai Ranpariya Morth; Adj, Plot Ne, 36 Future Contractual Interest Per Annum | Ermail id : E Twehve Lakh Eighty The B Directors/P |G kit hm Bilad t ih b
S.ilaben H Ranparia | South: Society Road From 09/03/2021 Until Payment In Full |jeegnesh.dave@hdbfs.com Enranr:n- Hyderabad- Thousand Minety Seven d ']f”m"'ﬂr' rE_ e BISOnal \aLiara :":'rs aln:ng , LHTE Y 1A STORHT,
All Rfa: Plot Na.25, Tapsil Sac, Mr JK.-1, East: Plat No. 26 Amount Along With Other Charges a5 |MR. CHIRAG CHHAGANI Lakdikapul Oy} notice is hereby given to the BorrowerDirectorsiPersonal Guarantors and the
Petrolpump, Doctor House, Hirabag, West: 25'0 Wide Road Demanded In Our Notice, Within The |9909910901 EMAIL ID:- Micr Code- 500240002 public in general that the undersigned has taken Physical Possession of the
Varachha Road, Surat 395008- Gujarat Possession Status:- Phwysical Possession|  Statutory Period of 30 Days From The  |CHIRAG.CHHAGANIEHDBF5.COM properties described herein below in exercise of powers cautioned on him { her
Date of This Notice under Section 13{4) of the said Act read with Rule 8 of the said rules on this 25th &
Terms B Conditions: Z6th day of April of the year 2023,
1. To The Best of Knowledge and Information of The Authorised Officer, There Is No Encumbrance on Any Property. Howewver, The Intending Bidders Should Make Their Own Independent Inquiries Regarding The Encumbrances, Title of The BomowerDirectors/Personal Guarantors in particular and the public in
Propertyfies Put on Auction And Claims, Rights/ Dues/ Effecting The Property, Prior To Submitting Their Bid, The E-auction Advertisernent Does Mot Constitute And Will Not Be Deemed To Constitute Any Commitment or Any Representation of gengr:':u [ hE{'EItI}' cautioned not fo deal with the pmpgrtigs and any daaling.i
;h" o t_'lglir: ':Iln;iallﬁ_wi;:_-;_-: ,-l-ai-.F'iF::j-J.th?; .:-‘Ertr.:r :;i E;;ianDSFJ!d With All The Existing and Future Encumbrances Whether Known or Unknown To The HDB Financial Services Limited, The Authorised Officer) Secured Creditor Shall Mot Be properties will be subject 1o the charge of State Bank of India, for an amount of
EL'IJ':?EE. 1F Il:'llirrl:-rlll-:I Er':?;" I::IIJ:Iqi :'1"" ”Frr;ls m‘rr:ll;q'h‘l‘hlis 'I.:H‘ri'::r II-:” and “Whatever There Is” After Taking Physical Possession of The Properties, Successful Bidder /s Shall Have To Get Physical Possession of The Properties at His/ Their Cost, Risk & Re. 1914.80,061.42 (Rupses Thirieen Grocs Towisen  Lacs. Slighly
=i S s S R R R * Thousand Forty Seven and Forty Two Paisa Only) as on 30,03.2022 together
1, It Shall Be The Responsibility of The Bidders Ta Inspect and Satisfy Themselves About The Asset and Specification Bafore Submitting The Bid, The Inspection Of Propertyfies Put on Auction Will Be Permitted To Interested Bidders on 22/05/2023 with further inlerest thereon till the I.'.|E|.1E of payment and incidental expenses,
To 26/06/2023 {during Office Hours) costs, charges etc. less recovery made in the account thereafter.
4, The Interested Bidders Shall Submit Their Emd Throwgh Web Bortal: Hetps://www.bankeauctions.com, (the User id & Password Can Be Obtained Free of Cost By Registering Name With Https:/ fwww bankeauctions.com/ Through Login 1d & The barrower's attention is invited to the provisions of sub - section (8) of
Password, The Emd Shall Be Payable Through Neft In The Account Mentioned Above. After Registration (one Time) By The Bidder In The Web Portal, The rntendmg Bidder/purchaser is Required To Get The Copies of The Following Documents section 13 of the SARFAES| Act, in respect of time available, to redeem the
Uploaded In The Web Portal Before The Last Date & Time of Submission of The Bid Docoments Wiz |} Copy of The Neft/rtgs Challan or Demand Draft; 1] Copy of Pan Card; 1) Proof of Identification) Address Proof (kyc) Viz, Self-attested Copy of socured azsats
Voter Id Card/ Driving License, Passport Etc.: Without Which The Bid Is Liable To Be Rejected. Uploading Scanned Copy of Annexure-Il & il {can Be Downloaded From The Web Portal: Hitps:/ fwww.bankeauctions.com/f After Duly Filled Up & _
LSigning Is Also Required. The Interested Bidders Who Require Assistance In Creating Login Id & Password, Uploading Data, Submitting Bid Documents, Training Demonstration On Online Inter-s2 Bidding Etc., May Contact ks, C1 India Pyt Lid, DECRIPTID" DFTHE IMMOVABLE PROPERTIES
Plot No. 68, 3rd Floor, Sector-44, Gurgaon- 122003, Haryana, E-mail Id : Support@bankeauctions.com Support Helpline Numbers : Vinod Chauhan 9813887931, Delhi@clindia.com and For Any Property Related Query May Contact Authorised 1. Equitable Mortgage of Residential Flat No. 403, Tower-E, 4th Floor, Survey No.
Officer: Mr. Dharmesh Variya; E-Mail 1d: Lal. Surat@dHDBFS .Com During The Working Hours From Manday To Saturday. 57412 VUDATP Schema Mo. 2, Residential Juno Plot No. 171, Mavo Plot No,
L. The Interested Bidder Has To Submit Their Bid Documents [emd (Mot Balow The Reserve Price) and Required Documents (Mentioned In Point Mo_4)] on/ Before 26/05/2023 Upto 4:00 Pm and After Going Through The Registering Process [One 18, Admeasuring 689-13 5q. Mir, Dream Garden, At : Sayanjipura, Tal
Time) and Generating Wser 1d & Password Of Their Chrn, Shall Be Eligible For Participating The E-auction Process, Subject To Due Verification {of The Documents) and/ or Approval of The Authorised Otticer. Vadodara Vibhag-5 (Bapad) in the name of Mr. Jitendra Beacharbhai Patel,
% Du$$l':-.iﬂgli|;|:;-|TITEE-SfEEKi;:I-}:Ii;gaﬂgddgr‘,j? n.ltrr! p'FIIE:WEhT'II:!Eir %:ﬁl.ﬁ_:ncg?tas?ngEhe'Eil:ll Int;ease..e.rﬂDu:Lnt' In:ﬁenr-iﬁlr:dﬁbﬂ?! l::nl' I-:; "‘_'IIE:“;'IEG'H.?: Igila;erﬂlpmaila;ed tl:l'r_rrr_ingi_"rhﬁ Liﬁl :jdl'zinult.ﬁ‘ .;LTI: na{!cusir_rlg:hTi?f DEThEE.afEtE.D'FH Tlgvletlv;rs.ir%r Bounded as under : East: FP Na, 17, West : Flat No. 402 North : Children
me Will Automatically Ge ended For nutes {Each Time Till The Closure -auction Process), Otherwise, It'll Automatically Get Closed, The Bidde o Submits The Highes mount {Nat Below The Reserve Price) on The Closure o Garden, South : Flat No. 404 {Physical Possession on 25.04.2023)

The E-auction Process Shall Be Declared as A Successful Bidder By The Authorised Officer/ Secured Creditor, After Required Verification
7. The Earnest Money Deposit [emd] Of The Successful Bidder Shall Be Retained Towards Part Sabe Consideration And The Emd Of Unsuccessful Bidders Shal! Be Refunded, The Earnest Money Deposit Shall Mot Bear &y Interest, The Successful

2. Equitable Morlgage of Factory Land & Budding, Survey No. 1315P1, Industrial

Bidder Shall Have To Deposit 25% of The Sale Price, Adjusting The Emd Already Paid, Within 24 Hours of The Acceptance of Bid Price By The Authorised Officer and The Balance 75% of The Sale Price on or Before 15th Day of Sale or Within Such WA Land, Oil Agro & Food Products Purpose (Single Unit), admeasuring 6475-
Extended Period as Agrecd Ugan In Writing By and Salely at The Discretion of The Authorised Officer, In Case af Default In Payrment By The Successiul Bidder, The Amount Already Deposited By The Offer Shall Be Liakde To Be Forfeited and Property (] E‘:I. Mll'. Halvad, Tai: HE"-'EI.']. Dist: Morbi in the name of Mr. Bharatbhai
Shall Be Put To Re-auction and The Defaulting Borrawer Shall Have Na Claim/ Right In Bespect of Property Amount Valmjithal Raiyani & Mr. Abhimanyu Arjunbhai Nakrani and lease hold
B, The Prospective Qualified Bldders May Avail Dnline Tralning on E-auction From M5, C1 Indla By, Lid, Prior To The Date of E-Auction, Medther The Authorsed Officer/ HDE Financial Services Limited Nor bMs, C1 indla Py, Lid. Shall Be Liable For nights with the Company (M/s.Elegance Food Processing & Impex Pyt Lid)
Ay Internet Network Problerm and The Interested Bidders Ta Ensure That They Are Technically Well Equipped For Participating 1n The E-auction Event along with Plant & Machinery lying therein and bounded as : East : Dalwadi
9, The Purchazer Shall Bear The Applicable Stamp Duties Additional Stamp Duty) Transfer Charges, Fee Ete. And Also Al The Statutory) Mon-statutory Dees, Taxes, Rates, Assessmeant Charges, Fees Ete. Owing To Anybody Hirffibhai Narshibhai etc's Land, West : Patel Chandubhai Devjibhar's Land,
10. The Authorised Officer Is Mot Bound To Accept The Highest Offer and The Authorised Officer Has The Absolute Right To Accept or Reject Ary or All Offer|s) or Adjourn/ Postpone/ Cancel The E-auction Without Assigning Any Reason Thereof. North : Road & Brahmani Kenai Branch Mo. 4, South : Kenal (Physical
11. The Bidders Are Advised To Go Through The Detailed Terms & Conditions of E-auction Available on The 'Web Portal of M/s. Clindia Pyt. Lid., Https:/ fwww. bankeauctions.comy Before Submitting Their Bids And Taking Part In The E-Auction Possession on 26.04.2023)

12. The Publication s Subject To The Force Major Clause. 3, Allthat part and parcel of the property consiting Residential property situatad at

SPECIAL INSTRUCTIONS
Bidding in The Last Moment Should Be Avalded In The Bidders Own Interast A5 Neither The Hdb Financial Services Limited Mor Service Brovider Will Be Responsible For Any Lapse/Fallure {Internet Fallure! power Fadlure Etc.), In Order to Ward-aff

Plat No. 492, Survey No, 22041/P.2, 220411/P.1, 220411P/P.1, 220472, 2213,

Such Contingent Sltuations Bldders Are Requested To Make All Mecessary Arrangements f Alvernatives Such As Power Supply Back-up Etc, 50 That They Are Able to Clrcumvent Such Situation and Are Able to Participate in The Suction Successfully., 2214, 2215, 22. 19, Door ! House No. BB6BI192, edmasuﬁng 120,00 Sq. Mtrs,
STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002 Rudra Township, Halwad, Ta. Halvad, Dist. Morbi. Bounded as under ; East :
The Borrower, Guarantors Are Hereby Notified to Fay The Sum Az Mentioned Abowe Along With Up to Date Interest and Ancillary Expenses Before The Date of E-awction, Failing Which The Property Will Be Auctioned Sold and Balance Dues, If Road, West : Inlernal Road, North : Plol No. 491, South : Plol No. 493
Any, Will Be Recovered With Interest And Cost. (Physical Possession on 28.04.2023)
Date : 01/05,/2023 Authorised Officer Diate: 25.04.2023 & 28.04.2023
\Place: Surat HDB FINANCIAL SERVICES UMITED) | pyace. Vadodara & Halvad Stato Bank ofIdi

0o @ 00 @ 00 @ 00 @ rnoiwu
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